MOST URGENT

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8™ LEVEL, B-WING,
[.LP.ESTATE NEW DELHI - 110002

No.F.14(180)/ V.S.2023/Power/ Q\_\g\,\ Dated: \3\\1).}6&3

To

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat

Delhi — 110054

Sub: Un-Starred Question No.90

Sir,

Please find enclosed copy of reply of the Un-Starred Question No.90 for
18.12.2023 (100 Copies each along with a data in PDF File Format in pen drive)
for your kind information and further necessary action at your end please.

Yours faithfull
Encl. As above M

§ (LLMEENA)
Dy. Director (Power)
Copy to:-
1. The Director, Directorate of Information and Publicity Department, Delhi
Vidhan Sabha, Old Secretariat, Delhi - 110054 (150 Copies)
2. The OSD to Minister of Power, GNCTD
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L.L. Meena

Dy. Director (Power)
GNCTD, Delhj Sectt.

/



qo\oﬁ/

The Details are colonies pertaining to Kirari Vidhan Sabha where bare conductor are
still exists is provided below:

Name of Colony

AGAR NAGAR

BALGEET VIHAR

BALJEET VIHAR EXTENSION

BALVIR VIHAR SULTANPURI

BHAGYA VIHAR

BLOCK-C SULTANPURI

BLOCK-D SULTANPURI

DHRUV ENCLAVE

HARI ENCLAVE

HARI ENCLAVE KIRARI

INDER ENCLAVE

INDER ENCLAVE EXTENSION

INSTITUTIONAL AREA SULTANPURI

KIRARI EXTENSION

MADANPUR DABAS

MEER VIHAR

MOHAMADPUR MA]JRI

MUBARAKPUR DABAS

MUNDIKA

PHASE 1 & 2 KIRARI

PRATAP VIHAR

PREM NAGAR

23

PREM NAGAR 1 & 2 SULTANPURI

24

PREM NAGAR-III

25

RAGHUWAR VIHAR

26

RATAN VIHAR SULTANPURI

27

ROHINI PHASE-3 SECTOR-21 POCKET-1

28

ROHINI PHASE-3 SECTOR-21 POCKET-2

29

ROHINI PHASE-3 SECTOR-21 POCKET-3

30

SARASWATI GURUKUL

31

SPD INDER ENCLAVE B & D BLOCK

32

SURAT VIHAR

33

VIKAS VIHAR

34

VILLAGE NITHARI

35

WEST FRIENDS ENCLAVE

b
L.L.I\@x

Dy. Director (Power)
GNCTD, Delhi Sectt.
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DELHI SECRETARIAT, 8™ LEVEL B-winc 9038’
| | NEW DELHI-110002
No: F.11 (09')/2007/Power/25fa7‘,0%/j i ] Dated: 03" August, 2018
ORDER

Subi Policy on the shifting of HT (11kv, 33KV & 66KV) / LT400y)
Electricity Transmission Lines posing threat to human lives —
Modification of Qaﬁinet declsion No.1588 dated ;09-,11.200_9_-thereof.
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§. In casg of colomés's_et Up under.20 point programme in the rural area,
| ' the shifting .of HT/LT hine‘é ‘would. be done. throdgh the fund of Gout,
from the budget of Power Department Wh‘ich.wou!d provide for 100%

of the'cost of shifting, -~~~ - .
i In-réspect of other ura areds, flke Lal Dora-areas and extended: Lai
- 'Dora a‘r'e._as, the cost of shif*’cing;of HT/LT lines would also be made-from
‘ the funds of _Govt.~from'.the budget of Power Department which vvou!clf
prdvi‘de for 1000/(;' Q‘r‘ﬁ-‘the cost,o?_féhviffmg.f ik S

il Inrespect of farmhouses; the entire cost of shiﬂ"mg will- be borne by
the affected- consumers, 1n case of farmers other than farmhouse
- owners, 100% 'o‘f"tﬁlé“é'd‘év‘t”bf shifting is to be borne by Govt. from the

- budget of Power Department. |
AT B e e Y
iv.In respect of reqularized unautharized colonies including urbanized
villages and resettlement ¢olanies, 1009 of the cost of shifting is ta be
~ “borne by. Govt., from the budget of Power Dgeparigme{gt. E

V. I'n.ca.sé of HT/LT fli'ne's basSing 'thmu,gh‘Gove_r_ﬁmen_t' Inst'it_u:ttons, bub_f,i'c
a‘uthoritv..buildinas\, schaols, hospitals, cdlleqes of public nature and




Vi In case Of private institytions Of @ public nature [ike educational and
health Institutions etc., 100% of the cost of shifting is to be borne by
the concerned institution

Vil

S';:qpe of the policy of HT/LT lines wil Include the HT trahsmission lines
Of 11KV, 33KV as wey 3 66KV and LT finas of 400v. |

 (Sudhir Sharma "
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L. Pr. Secretary to Lt. Governor, Delh,

Spl. Secretary. to the Chief Minister, Delhi,
Council"of_Ministe‘rs, GNCTRE: h
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All MLAs, GNCTD e

S0 to Chief Secretary, GNCTD

Addl. Chief Secretary, GNCTD iy :

All Pr, Secretar-ies/Sec‘retaries, GNCTD - - 3 |
Pr. Secretdry (UD), GNCTD Ry N i P 3 ‘4/.
. Secretary, DERC noe h: ik e ' i
10.0ir (O, DTL - ol g - - '
11.CEQs, BRPL, BYPL & TPDDL
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8t LEVEL{ B-WING,
LP.ESTATE NEW DELHI - 110002
e -~ «
NoeT AR 2014 Powerf € < Dated: J. 2 = 2ol

%y ,.“‘,.

ORDER

‘olicy on the shifting of HT (11KY, 33KV & 66KV) / LT(400V) Electricity
[ransmission Lines posing threat to human lives ~ Modification of Cabinat
decision No.2604 dated 31.07.2018 thereof.

ars, Govl, of NCT of Delhi vide Decision No.3105 dated
consi 1erud and approved the following in respect of the oxnstmg

1009)/2007/Power/2609-2619 dated 03.08.2018 on shifting of HT/LT
chricity Transmission Lines posing threat to human lives:

i Tha clause-V of axistin q policy of shifting of HT/LT lines dated 03.08.2018 has
been modified to the following extent:

ing irough Government institutions, public
() L"JOC‘/’:, public hospitals, coffeges of public
aature and which are owned by the government, 100% of the m/vdf"
would be barne by the Power Department GNCTD (under intiration &
e urm~or;~m‘r.'cv agency concerned)  in arder to avoid fum')er
CEN asL itres  for shifting of the lines, subject to the condition that No
Jojection Certificate’ has been obtained from the concerned fand-
i agency for undertaking such work of shifting of lines.

<A AR
| P ad

’ ”"‘r‘l "\ “:L'

AL, X (hlie

5 Oy
\
f'L

rewd clause in existing policy of shifting of HMT/LT line dated 03.08.2018 has

The Expert Technical Committee {
i f --ITH T lines and f"r‘:"i‘{";" that t

Tass threal (o human lives

ETC) would assess the proposals of shifting
he e,.rvtmg electric line proposed for shifting

(L.L.Meena)
Dy, Director (Powear)

{0 Hon bl~ 'w‘ 'ﬁnister'_, Dethi
i ““1 { M[{“[J_, Ji\"‘:T*u.
GNCTD
ief Seoretary, Delhi,
e :‘r-ta.w” Pr. Secretary/ Secretary, GNCTD
2Ly l\,' ’1 SNCTD
| DEI RO
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GOVERNMENT oF NCT oF DELHI
DEPARTMENT oF URBAN DEVELOPMENT
(UNAUTHORISED COLONIES CELL)
10™ LEVEL, o WING, DELHI SECRETARIAT,
NEW DELHI-110002

No.F.627//UC/UD/201 2 el it (R AR KRG~ q-2e|Y
4

CD No. 02140212

The Council of Ministers, considering the note of Secretary (Power), vide the Cabinet Decision
No.2604 dated 31.07.2018, has approved the Policy of shifting of HT/LT lines by extending the
Scope thereof so as to include the shifting of HT B6KV electricity transmission lines in the existing
Policy of 11kv g 33KV HT lines ang also that the projects of shifting of HT/LT lines will be
“considered in a the Unauthoriseg Colonies. [n lines with the Cabinet Decision No.2604 dated
31.07.2018, the order of Urban Development Department dateq 28.06.2016 also ‘stands ratifieq

Pursuant to the Cabinet Decision No.2604 dated 31.07.2018, thé’-modalities for processing the
Proposal of shifting of HT/LT lines would, henceforth, be governed as follows:-

2. The projects of shifting of HT/LT lines will be considered in all the un-authoriseq colonies in termg
of the Development Guidelines/orders as are applicable and issued from time to time.

3. The Hon'ble MLAs will send Specific proposal to Power Department. The Power Department will
obtain technicaj feasibility report along with the estimates from Discom concerned ang make
their recommendations to the UD Department.

4. The UD Department wilj release funds to Power Department for eXxecution of the Scheme/Project
as per their recommendationg, '

(ANIL MAR) %"
Deputy Secretary (ucy =
F.No. 627/UC/UD/2012/ CD No. - 021402124/ Dated: ¢ ~ = L. M
Copy to:- _ /507 “/6(7 Q J(D}%irectloriigier)

1. Al MLA's _ . GNCTD, Delhj Sectr.

2. Pr. Secretary to Lt, Governor



